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Institution of Applications for issue of Certified
Copies.
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024 o)
ABLAPL (se
45282/ 115.05.20 |- R B COURT |Order Dtd. 2024-05- at
2024 |24 4622/2 |MISHRA NO. 3 |13 No-
024 6)
A CHIEF (se
45283/ [15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 |24 3222/2 R.R.DAS CE'S |03 No-
COURT 6)




A CHIEF (e

45284/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 |24 3228/2 D. NAYAK CE'S 03 No-
COURT 0)
A CHIEF (Se

45287/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3226/2 D. NAYAK CE'S 03 No-
COURT 6)
A CHIEF (e

45288/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 |24 3224/2 D. NAYAK CE'S 03 No-
COURT 0)
A CHIEF (Se

45289/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3226/2 D. NAYAK CE'S 03 No-
COURT 6)
WA— CHIEF (Se

45291/ |15.05.20 JUSTI |order Dtd. 2024-07- at
2024 |24 3214/2 D. NAYAK CE'S |03 No-
COURT 6)
A CHIEF (se

45292/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 |24 3226/2 D. NAYAK CE'S 03 No-
COURT 6)
A CHIEF (Se

45293/ [15.05.20 JUSTI |order Dtd. 2024-07- at
2024 |24 3212/2 D. NAYAK CE'S 03 No-
COURT 6)
A CHIEF (Se

45294/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3227/2 D. NAYAK CE'S 03 No-
COURT 6)
i CHIEF (Se

45295/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3210/2 D. NAYAK CE'S 03 No-
COURT 6)
A CHIEF (Se

45296/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 |24 3229/2 D. NAYAK CE'S 03 No-
COURT 6)
A CHIEF (Se

45297/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3227/2 D. NAYAK CE'S 03 No-
COURT o)
A CHIEF (Se

45298/ |15.05.20 JUSTI |Order Dtd. 2024-07- at
2024 24 3328/2 D. NAYAK CE'S 03 No-
COURT 6)
WP (C) = |[MANORANJ COURT _ _ WRIT (Se

38229/ 22.05.20 To3607 lam oo ?;der Dtd. 2024-05- [fit |13
2021 SRICHAND OLD H No-




AN (DIVI |113
SION |
BENCH
-2)
s CHIEF (ie
45300/ |15.05.20 1), [BASUDEV JUSTI |order Dtd. 2024-07- o
2024 |24 - BARTK CE'S |03 1§3
COURT |
WRIT
BRANC | (Se
CHIEF
45301/ |15.05.20 |"C ()~ |SARAT JUSTT i at
sora . |z 11989/ |KU. prs (DIVI |No-
2024  |PRADHAN COURT STON  [107
BENCH |)
-1)
WRIT
BRANC | (Se
CHIEF
45302/ |15.05.20 |"F (C)~ [TAPAN JUSTI |order Dtd. 2024-05- |° at
sora . |z 11989/ |KU. O b (DIVI |No-
2024  |NAYAK COURT STON 107
BENCH |)
-1)
. CHIEF ;ie
45303/ |15.05.20 |17'c0 o |2 & pac JUSTI |Order Dtd. 2024-07- e
2024 |24 022 CE'S |03 o7
COURT )
WRIT
WP (C) - CHIEE ERANC ;ie
45304/ |15.05.20 SANJAYA JUSTI |Order Dtd. 2024-05-
16012/ (DIVI |No-
2024 |24 KU. SAHU CE'S |14
2015 COURT STON  [105
BENCH |)
-1)
WRIT
WP (C) - CHIEF ERANC ;ie
45305/ |15.05.20 R CH JUSTI |Order Dtd. 2024-05-
4416/2 (DIVI |No-
2024 |24 ROUT CE'S |14
022 COURT STON 121
BENCH |)
-3)
— CHIEF ;ie
45306/ |15.05.20 170 A JUSTI |Order Dtd. 2024-07- e
2024 |24 024 MOHANTY CE'S |03 o1
COURT )
WRIT [
WP (C) - CHIEF BRANC |7
45307/ |15.05.20 JUSTI |Order Dtd. 2024-05- H
2024 |24 3326/2 M NAYAK CE'S |14 (DIVT T;l
COURT STON

BENCH




[ | | -3)
s CHIEF ;ie
2645308/ |15.05.20 |1 o o | popae o JUSTI |Order Dtd. 2024-07- e
7 |2024 |24 022 CE'S |03 on
COURT )
- CHIEF ;ie
26145309/ 115.05.20 1Y ¢ 5 | R pas . JUSTI |Order Dtd. 2024-07- No-
8 2024 |24 024 CE'S |03 o1
COURT )
_ CHIEF ;ie
2645310/ 15.05.20 |17 0 o | popae o JUSTI |Order Dtd. 2024-07- e
9 2024 |24 024 CE'S |03 o1
COURT )
[ WRIT
. — ﬁRANC (ie
2745311/ 115.05.20 |, , "> [RAMESH | JUSTI |Order Dtd. 2024-05- '/ . o
0 [2024 |24 CH. ROUT |~°°° CE'S |14 ©
022 COURT STON [121
BENCH |)
-3)
[ WRIT
WP (C) - CHIEE ERANC ;ie
2745312/ 115.05.20 |y1c)o | wavar  c. JUSTI order Dtd. 2024-05- 1o oo
1 2024 24 095 CE'S |14 ston  lio1
COURT menca )
-3)
_ CHIEF ;ie
2745313/ 115.05.20 |1 oq » [B-K- . JUSTI |Order Dtd. 2024-07- e
2 12024 |24 024 DASH Y lce's |03 o1
COURT )
[ WRIT
BRANC | (Se
CHIEF
27 45314/ |15.05.20 [N (C) = [TAPAN JUSTI |order Dtd. 2024-05- [ at
3 o loa 29824/ |KU. C.0. Ievs g (DIVT |No-
2023  |NAYAK CoURT STON 119
BENCH |)
-3)
_ CHIEF ;ie
2745315/ |15.05.20 |7 oo P.K. . JUSTT |Order Dtd. 2024-07- e
4 (2024 |24 024 DASH Y+ lce's |03 119
COURT )
[ WRIT
CHIEF sranc | (5€
27 145316/ |15.05.20 |N% (C) = [TAPAN JUSTI |Order Dtd. 2024-05- |H at
29824/ |KU. C. No-
5 2024 |24 2093 INavak CE'S |14 (DIvI |7
COURT SION
BENCH




[ | | -3)
s CHIEF ;ie
2745317/ |15.05.20 |70 [P.K. JUSTI |Order Dtd. 2024-07- e
6 [2024 24 024 DASH CE'S |03 119
COURT )
[ WRIT
BRANC | (Se
CHIEF
27 45318/ [15.05.20 (10 (C) = |TAPAN JUSTI |Order Dtd. 2024-05- at
7 |o024 52 29827/ [KU. CE'S |14 (DIVI |No-
2023  |NAYAK COURT STON [119
BENCH |)
-3)
_ CHIEF ;ie
2745319/ |15.05.20 1100 o |0 van JUSTI |Order Dtd. 2024-07- .
8 [2024 |24 024 CE'S |03 119
COURT |
[ WRIT
BRANC | (Se
CHIEF
27 145320/ |15.05.20 "F (C)~ [TAPAN JUSTI |order Dtd. 2024-05- |° at
5 |202a  |oa 29827/ |KU. S b (DIVI |No-
2023  |NAYAK COURT STON  [119
BENCH |)
-3)
___ CHIEF (Se
28 45321/ [15.05.20 E?zoz T.K. JUSTT |order Dtd. 2024-05- Eéﬁg at
0 [2024 |24 2 NAYAK CE'S |14 on | No-
COURT 4)
[ WRIT
BRANC | (Se
CHIEF
28 45322/ |15.05.20 |"F (C) ~ |BHUBANAN JUSTI |order Dtd. 2024-05- [ at
i e eonsl o 11955/ |ANDA e b (DIVI |No-
2024  |LENKA COURT STON  [107
BENCH |)
-1)
[ WRIT
BRANC | (Se
CHIEF
28 145323/ |15.05.20 F (C)~ [TAPAN JUSTI |order Dtd. 2024-05- |° at
5 |2024 52 29832/ |KU. CE'S 14 (DIVI |No-
2023  |NAYAK COURT STON  [119
BENCH |)
-3)
[ WRIT
BRANC | (Se
CHIEF
28 45324/ |15.05.20 N7 (C) - |BHUBANAN JUSTI |Order Dtd. 2024-05- |° at
3 |o024 2 11939/ |ANDA CE'S 14 (DIVI |No-
2024  |LENKA COURT STON  [107
BENCH |)
-1)
N WP (C) - |TAPAN CHIEF . [WRIT [(se
iS ;8;i5/ 22.05.20 208327 |ku. i gzder Dtd. 2024-05- [ |7
2023  |NAYAK CE'S H No-




COURT (DIVI |119
STON |)
BENCH
-3)
WRIT
WP (C) - CHIEE ERANC a(mie
45326/ |15.05.20 G.R. JUSTI |Order Dtd. 2024-05-
11978/ (DIVI |No-
2024 24 PATRA CE'S |14
2024 e SION 107
BENCH |)
-1)
WRIT
BRANC (Se
CHIEF
45327/ |15.05.20 "E(C)~ TAPAN JUSTI |order Dtd. 2024-05- |° at
00a " |ox 29843/ KU. ) (DIVI |No-
2023 NAYAK COURT SION 119
BENCH |)
-3)
WRIT
45328/ |15.05.20 G.R. JUSTI |Order Dtd. 2024-05-
11981/ (DIVI |No-
2024 24 PATRA CE'S 14
2024 e STON |107
BENCH |)
-1)
WRIT
BRANC (Se
CHIEF
45329/ [15.05.20 ["F (C) - [TAPAN JUSTI |Order Dtd. 2024-05- | at
rona oo 29843/ |KU. s o (DIVI |No-
2023 NAYAK COURT SION 119
BENCH |)
-3)
WRIT
WP (C) - CHIEE gRANC ;ie
45330/ |15.05.20 G.R. JUSTI |Order Dtd. 2024-05-
11970/ (DIVI |No-
2024 |24 PATRA CE'S |14
2024 e STON |107
BENCH |)
-1)
WRIT
WP (C) - CHIEE ﬁRANC gie
45331/ |15.05.20 T.K. JUSTI |Order Dtd. 2024-05-
11934/ (DIVI |No-
2024 |24 NAYAK CE'S |14
2024 Coin SION 107
BENCH |)
-1)
WRIT
BRANC (Se
CHIEF
45332/ |15.05.20 |VE(C)~ [TAPAN JUSTI |Order Dtd. 2024-05- |° at
2024 52 38372/ |KU. CE'S 14 (DIVI |No-
2023  |NAYAK S STON 112
BENCH |)

-2)




B WRIT
29 145333/ [15.05.20 T.K. JUSTI |order Dtd. 2024-05-
11912/ C. (DIVI |No-
2 2024 |24 NAYAK CE's |14
2024 CouRT STON  |107
BENCH |)
-1)
[ (Se
ABLAPL SURYA at
29 145334/ [15.05.20 |- eavta o COURT |Order Dtd. 2024-06- e
3 2024 |24 2674/2 [ s NO. 2 26 o7
024
)
WRIT
BRANC |(Se
29 145335/ |15.05.20 ["E{C)~ Ip k. COURT |order Dtd. 2024-06- ° at
1 ooza . |22 11906/ |- o= [c.0. NO. 3 [T (DIVI |No-
2024 OLD SION  [107
BENCH |)
_1)
- ABLAPL (Se
29145336/ [15.05.20 - ﬁﬁNOJ . ESURg Order Dtd. 2024-05- |BAIL- |at
5 2024 |24 2842/2 |5- : © 713 1 No-
024 PANDA OLD 3)
B WRIT
BRANC |(Se
2945337/ [15.05.20 ["F (€)= 15 . COURT |order Dtd. 2024-05- |7 at
6 12024 24 11840/ MOHANTY C. NO. 3 14 (DIVI |No-
2024 OLD STON 106
BENCH |)
-1)
[ (Se
29 145338/ |15.05.20 [PEAEL” yp, COURT |order Dtd. 2024-05- at
7 12024 |24 2070/2 |y 0k1M C.0. MNO- 3 I5¢ No~
024 OLD 106
)
(Se
2945339/ |15.05.20 SCAFL” |JYOTIRAN COURT lorder ptd. 2024-05- at
e ooz |22 3514/2 |JAN c.o. No. 3 |7 No-
024 SAHOO OLD 106
)
(Se
29 145340/ 15.05.20 SoAEE” |anTL COURT |5 der Dtd. 2024-05- at
9 2024 |24 3935/2 |5an00 C.0. NO. 3 ;5 No~
024 OLD 106
)
WRIT
BRANC |(Se
30 [45341/ [15.05.20 "F{S)~ Ik, COURT |order Dtd. 2024-05- % at
> o loa 11807/ |15 joonn [C.0. NO. 3 |07 (DIVI |No-
2024 OLD STON  |106
BENCH |)
-1)
130 [45342/ [15.05.20 [BLAPL- M R |C.0. |COURT |Order Dtd. 2024-05- |[BAIL- |(Se




" ‘

2024 |24 2166/2 |ROUTRAY NO. 3 |07 2 at
024 OLD No-
8)
WRIT
BRANC |(Se
45343/ [15.05.20 "2 {5~ I k. COURT lorder ptd. 2024-05- % at
vora . |oa 10938/ || Fo0 o No. 3 | (DIVI |No-
2024 OLD STON |120
BENCH |)
-3)
ABLAPL (Se
45344/ 115.05.20 |- AP ESURg Order Dtd. 2024-05- |[BAIL- |at
2024 |24 4628/2 |SAHOO orp 13 2 No-
024 9)
ABLAPL COURT (Se
45345/ [15.05.20 |- MD. o 3 |order Drd. 2024-05- BATL- |at
2024 |24 4625/2 MOKIM op 13 2 No-
024 9)
WRIT
BRANC |(Se
45346/ [15.05.20 ["E {9~ Ir k. COURT |order Dtd. 2024-05- |7 at
vona . |22 11934/ | -0~ No. 3 | (DIVI |No-
2024 OLD STON |107
BENCH |)
-1)
(Se
ABLAPL
45347/ [15.05.20 |- o paL ;gURg Order Dtd. 2024-05- ;z_
2024 |24 4623/2 : 13
OLD 107
024
)
WRIT
BRANC |(Se
WP (C) - COURT . m at
32228/ 22'05'20 10473/ |J. SAHOO NO. 3 gfder Ptd. 9999-12- | p1y1 |No-
2024 OLD STON |114
BENCH |)
(Se
ABLAPL
45349/ [15.05.20 |- c R ;gURg Order Dtd. 2024-05- ;z_
2024 |24 4623/2 |NAYAK . 13
OLD 114
024
)
WRIT
BRANC |(Se
WP (C) - |SANTOSH COURT o m at
;8220/ 22.05.20 11991/ |kuMaR o 3 ?Zder Dtd. 2024-05- [ oo |00
2024  |MAHANTY OLD SION |107
BENCH |)
-1)
ABLAPL (Se
45351/ |15.05.20 |- BINAYA COURT |5 der Dtd. 2024-05- at
KUMAR NO. 3
2024 |24 4623/2 |ynos op 13 No-
024 107




ABLAPL |SANJIB COURT ;ie
3145352/ [15.05.20 |- KUMAR . N 3 [order Dtd. 2024-05- o
1 2024 |24 4617/2 |BHANJADE |- : 13
OLD 107
024 0
)
CONTC- COURT (se
3145353/ 115.05.20 |3 ¢ [B.K. . N0 3 |order Dtd. 2024-05- [CONTE |at
2 12024 |24 SWAIN . : 09 MPT  |No-
024 OLD
5)
___ ABLAPL (se
31 45354/ |15.05.20 |- ﬁgg\;}l . EgURg Order Dtd. 2024-05- [BATL- |at
3 2024 |24 4621/2 |\ : onm 13 1 No-
024 1)
[ (Se
CONTC-
31 45355/ [15.05.20 37822 RANJIT c COURT |Order Dtd. 9999-12- at
4 (2024 |24 SAMAL 2+ lNo. 1 |31 No-
024
1)
[ ABLAPL (se
31 45356/ [15.05.20 |- KARMA . COURT |Order Dtd. 2024-05- at
5 2024 |24 4616/2 |DAS ¥ lNo. 1 13 No-
024 1)
[ (Se
CONTC-
31 45357/ [15.05.20 3603/2 RANJIT c COURT |Order Dtd. 9999-12- at
6 2024 |24 SAMAT Y lNo. 1 |31 No-
024
1)
[ (Se
CONTC-
3145358/ |15.05.20 | ;0 70 [RANJIT |, COURT |0Order Dtd. 9999-12- at
7 12024 |24 SAMAL 2 lNo. 1 |31 No-
024
1)
[ RBLAPL | (se
3145359/ [15.05.20 |- COURT |Order Dtd. 2024-05- at
8 2024 |24 4613/2 E?OUIDHU €0 o. 1 |13 No-
024 1)
[ (Se
CONTC-
3145360/ |15.05.20 |30 o0 [RANJIT |, COURT |Order Dtd. 9999-12- at
9 2024 |24 SAMAL 2 lNo. 1 |31 No-
024
1)
___ ABLAPL (se
32 45361/ [15.05.20 |- COURT |0Order Dtd. 2024-05- [BAIL- |at
0 2024 |24 2965/2 [P K NAIK 1C.O-hon 7 113 2 No-
024 9)
[ ABLAPL (se
32 145362/ |15.05.20 |- A K COURT |Order Dtd. 2024-05- at
1 2024 24 2901/2 |MOHANTY NO. 1 |13 No-
024 9)
B (Se
CONTC-
3245363/ |15.05.20 | S 007" [RANJIT |, COURT |0Order Dtd. 9999-12- at
2 12024 |24 SAMAL 2 lNo. 1 |31 No-
024
9)
132 [45364/ [15.05.20 [cONTC- [RANJIT  [c.0. [COURT [order Dtd. 9999-12- [(Se




2024 |24 3398/2 [SAMAL NO. 1 |31 at
024 No-
9)
ABLAPL (Se
45365/ |15.05.20 |- D K NATK COURT |Order Dtd. 2024-05- BAIL- |at
2024 |24 2880/2 NO. 1 |13 2 No-
024 8)
WP (C) - wriT | (5°
45366/ |15.05.20 |/ .07 D.K. COURT |Order Dtd. 2024-05- |\'> . at
2024 |24 MOHANTY NO. 1 20 No-
2024 H-6
16)
ABLAPL (Se
45367/ |15.05.20 |- M R COURT |Order Dtd. 2024-05- BAIL- |at
2024 |24 2876/2 |SAHOO NO. 1 |13 1 No-
024 4)
WP (C) - wrrT | (5°
45368/ |15.05.20 1, o o0 |JINU COURT |Order Dtd. 2024-05- 1 - . lat
2024 |24 RANT NO. 1 |09 No-
2024 H-6
16)
ABLAPL (Se
45369/ [15.05.20 |- M R COURT |Order Dtd. 2024-05- at
2024 |24 2873/2 |SAHOO NO. 1 |13 No-
024 16)
WRIT
BRANC | (Se
45370/ [15.05.20 ["E (&)~ g R, COURT |Order Dtd. 2024-05- " at
2024 |24 12004/ 150 rpa NO. 1 |14 (DIVI [No~
2024 : STON [108
BENCH |)
-1)
(Se
ABLAPL
45371/ |15.05.20 - PRADLPTA COURT |Order Dtd. 2024-05- at
2024 24 2869/2 [FISHORE NO. 1 |13 No-
BHUYAN : 108
024
)
WRIT
BRANC | (Se
45372/ |15.05.20 ["E (€)= Ip k. COURT |order ptd. 9999-12- % at
ona . |z 12012/ |1 No. 3 37 (DIVI |No-
2024 OLD STON |108
BENCH |)
-1)
ABLAPL COURT (Se
45373/ |15.05.20 |- M K N0 3 |Order Dtd. 2024-05- BAIL- [at
2024 |24 2842/2 |SWAIN oip 13 1 No-
024 3)
ABLAPL (Se
45374/ 115.05.20 |- A K ESURg Order Dtd. 2024-05- |[BAIL- |at
2024 24 2406/2 |MOHANTY OLb 13 2 No-
024 8)
45375/ [15.05.20 [WP(C) = [, . oo COURT |Order Dtd. 2024-05- WRIT |(Se
2024 |24 12142/ |°° NO. 3 |14 BRANC |at




2024 OLD H No-
(DIVI 109
SION )
BENCH
-2)
(Se
ACHYUTAN
45376/ [15.05.20 2007 aNDa o, ke Y lorder ptd. 2024-05- o
2024 |24 o PATTANAT orn |13 09
K
)
(Se
BLAPL- COURT at
§8§Z7/ 22'05'20 2347/2 |T SAHOO |[C.0. [NO. 3 ?gder Ptd. 2024-05- No-
024 OLD 109
)
BLAPL- COURT (se
45378/ |15.05.20 Order Dtd. 2024-05- [BAIL- |at
1755/2 |T.R. DAS |c.0. [NO. 3
2024 |24 13 2 No-
024 OLD
11)
ABLAPL (Se
45379/ [15.05.20 |- T 2. pas lc ESURg Order Dtd. 2024-05- BAIL- |at
2024 |24 4606/2 |5 2 oy 13 2 No-
024 9)
ABLAPL COURT (Se
45380/ |15.05.20 |- JAGABAND |, no. 3 |order Drd. 2024-05- BATL- |at
2024 |24 4503/2 [wu ROUT 7700 | 202 109 1 No-
024 3)
ABLAPL COURT (Se
45381/ |15.05.20 |- BIKRAM | o, 3 [Order Dtd. 2024-05- [BATL- |at
2024 |24 7315/2 |SAMAL Oy |13 2 No-
018 7)
BLAPL- COURT (se
45382/ [15.05.20 | 5, -" R.K. NG, 3 |order Dtd. 2024-05- [BATL- |at
2024 |24 Sons | MALLICK oin |14 2 gs—
BLAPL- COURT (se
45383/ 15.05.20| 0 7 [P.K. no. 3 lorder Dtd. 2024-05- [BAIL- |at
2024 |24 20s | MOHANTY orp |14 1 T?—
ABLAPL (Se
45384/ |15.05.20 |- ii;WARAN . COURT |Order Dtd. 2022-08- |BAIL- |at
2024 |24 7707/2 |0 Y- o, 7 o1 2 No-
021 12)
ABLAPL (Se
45385/ |15.05.20 |- v sEoar lc COURT |Order Dtd. 2024-03- [BATL- |at
2024 |24 8626/2 | 9 Ino. 7 |oe 2 No-
021 7)
ABLAPL (Se
45386/ |15.05.20 |- J. COURT |Order Dtd. 2022-07- [BAIL- |at
2024 24 3585/2 |PARDHAN NO. 7 |22 1 No-
021 6)




CRIA- CRIMI |(Se
45387/ |15.05.20 394/20 |S. DASH COURT |Order Dtd. 2024-10- |[NAL at
2024 24 : NO. 5 (28 APPEA |No-
22
L 7)
ABLAPL (Se
45388/ [15.05.20 |- ESEXEA COURT |Order Dtd. 2022-09- |[BAIL- |at
2024 24 15065/ MISHRA NO. 7 |16 2 No-
2021 16)
CRIA- CRIMI |(Se
45389/ |15.05.20 866/20 R.K. COURT |Order Dtd. 2024-07- |NAL at
2024 24 52 BARIK NO. 5 (08 APPEA |No-
L 7)
CRLA- CRIMI |(Se
45390/ |15.05.20 10512 A.K. COURT |Order Dtd. 2024-11- |[NAL at
2024 24 MOHANTY NO. 5 |04 APPEA |No-
023
L 9)
CRILA- CRIMI |(Se
45391/ |15.05.20 417/20 M. DAS COURT |Order Dtd. 2024-10- |[NAL at
2024 24 o4 : NO. 7 |21 APPEA |No-
L 10)
ABLAPL (Se
45392/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-04- BAIL- |at
2024 24 15409/ |MOHANTY NO. 7 (22 2 No-
2023 8)
ABLAPL (Se
45393/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-05- BAIL- |at
2024 24 9417/2 |[MOHANTY NO. 7 |08 2 No-
022 8)
ABLAPL (Se
45394/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-05- |[BAIL- |at
2024 24 6901/2 MOHANTY NO. 7 |08 2 No-
022 8)
ABLAPL (Se
45395/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-05- |[BAIL- |at
2024 24 9327/2 |[MOHANTY NO. 7 |08 1 No-
022 2)
ABLAPL (Se
45396/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-05- |[BAIL- |at
2024 24 9334/2 MOHANTY NO. 7 |08 1 No-
022 2)
ABLAPL (Se
45397/ |15.05.20 |- AMRESH COURT |Order Dtd. 2024-05- |[BAIL- |at
2024 24 9401/2 |MOHANTY NO. 7 |08 2 No-
022 8)
WRIT
BRANC |[(Se
WP (C) - CHIEF H ;t
45398/ |15.05.20 906,20 SARADA JUSTI |Order Dtd. 2024-05- (DIVI No-
2024 24 NAYAK CE'S 14
24 COURT SION |105
BENCH |)

-1)




ABLAPL CHIEF (Se
45399/ [15.05.20 |- ABINASH |, JUSTI |order Dtd. 2024-05- [BAIL- |at
2024 |24 19519/ |SUNDARAY |°°°° |cE's |07 2 No-
2019 COURT 9)
ABLAPL CHIEF (Se
45400/ 115.05.20 |- ABINASH C JUSTI |Order Dtd. 2024-05- |BAIL- |at
2024 |24 19518/ |suNDARAY ° O |cE's |07 2 No-
2019 COURT 9)
ABLAPL CHIEF (Se
45401/ |15.05.20 |- ABINASH JUSTI |Order Dtd. 2024-05- |BAIL- |at
2024 |24 19517/ |SUNDARAY CE'S |07 2 No-
2019 COURT 9)
WRIT
WP (C) - CHIEF I]'BIRANC a(f,e
45402/ [15.05.20 B.K. JUSTI |Order Dtd. 2024-05-
18077/ C. (DIVI No-
2024 |24 PATT CE'S |08
2023 ConnT SION |115
BENCH |)
-2)
ABLAPL CHIEF (Se
45403/ 115.05.20 |- ABINASH C JUSTI |Order Dtd. 2024-05- |BAIL- |at
2024 |24 19516/ |suNDARAY ° O |cE's |07 2 No-
2019 COURT 9)
WRIT
WP (C) - CHIEF EIRANC a(f,e
45404/ |15.05.20 |1 =07 IS K. JUSTI |Order Ded. 2024-05- [\ o o5
2024 24 PARDHAN CE'S 08
2023 CounT SION |115
BENCH |)
-2)
FALGUNI CHIEF (Se
45405/ |15.05.20 ?fégz/ RAJGURU JUSTT |order Dtd. 2024-05- giigc at
2024 24 2024 MOHAPATR CE'S 14 H-3 No-
A COURT 33)
B FALGUNTI CHIEF (Se
45406/ |15.05.20 ?5;8;/ RAJGURU |, JUSTT |order Dtd. 2024-05- giigc at
2024 24 2024 MOHAPATR : CE'S 14 H4 No-
A COURT 406)
WRIT
WP (C) - CHIEF ERANC éie
45407/ |15.05.20 A.K. JUSTI |order Dtd. 2024-05-
3237/2 C. (DIVI |No-
2024 |24 SWAIN CE'S |09
015 Count SION |115
BENCH |)
-2)
WRIT
BRANC (Se
WP (C) - COURT ., at
38328/ 22'05'20 30344/ |S. DASH |C.O0. INO. 3 gzder Ptd. 2024-04- 1 p1y1 |yo-
2020 OLD SION |115
BENCH |)

-2)




FALGUNI (Se
45409/ [15.05.20 171007 lRagcury FOURY lorder ptd. 2024-05- [TRT  lat
2024 24 MOHAPATR ) 14 No-
2024 OLD H-4
A 46)
FALGUNI (Se
45410/ |15.05.20 ?fég;/ RAJGURU ;gURg Order Dtd. 2024-05- giigc at
2024 24 MOHAPATR ) 14 No-
2024 OLD H-3
A 33)
WRIT
BRANC (Se
WP (C) - COURT e |m at
gggil/ 22.05.20 1790 by, swarx N ?gder Ded. 2024-05- [\ o0 155
16 OLD SION 107
BENCH |)
-1)
FALGUNI (Se
45412/ |15.05.20 ?fégi/ RAJGURU ESURg Order Dtd. 2024-05- giigc at
2024 24 MOHAPATR : 14 No-
2024 OLD H-4
A 46)
B FALGUNI (Se
45413/ [15.05.20 ?féig/ RAJGURU ESURg Order Dtd. 2024-05- giigc at
2024 24 MOHAPATR ) 14 No-
2024 OLD H-4
A 46)
WRIT
BRANC (Se
45414/ [15.05.20 "2 {9~ p, COURT |order Dtd. 2024-04- |7 at
oSyl by 13134/ 2= NO. 3 |F (DIVI |No-
2017 OLD SION |105
BENCH |)
-1)
FALGUNI (Se
45415/ |15.05.20 ?fég;/ RAJGURU ;gURg Order Dtd. 2024-05- giigc at
2024 24 MOHAPATR ) 14 No-
2024 OLD H-4
A 46)
~ CRIMI |(Se
45416/ |15.05.20 528?20 §QOUDHUR EgURg Order Dtd. 2024-05- NAL  |at
2024 24 o N AR e APPEA |No-
L 10)
CRLA- SANJIB CRIMI (Se
45417/ (15.05.20 255/20 KUMAR COURT |Order Dtd. 2024-10- NAL at
2024 24 24 BHANJADE NO. 5 (21 APPEA |No-
0 L 10)
FALGUNI (Se
45418/ |15.05.20 ?fégé/ RAJGURU COURT |Order Dtd. 2024-05- giigc at
2024 |24 MOHAPATR NO. 5 |14 No-
2024 H-4
A 46)
CRLA- CRIMI (Se
45419/ |15.05.20 257,20 H.K. COURT |Order Dtd. 2024-05- |NAL at
2024 24 PATRA NO. 5 |13 APPEA |No-
24
L 10)
45420/ [15.05.20 [WP (C) - |FALGUNT COURT |Order Dtd. 2024-05- [WRIT |(Se
2024 24 11333/ |[RAJGURU NO. 5 |14 BRANC |at




2024 MOHAPATR H-4 No-
A 46)
CRIMI (Se
45421/ 115.05.20 |CRLA- DILLIP COURT |Order Dtd. 2024-05- NAL at
2024 24 9/2024 |SAMAL NO. 5 (13 APPEA |No-
L 10)
FALGUNI (Se
45422/ |15.05.20 ?fégz/ RAJGURU COURT |Order Dtd. 2024-05- g?igc at
2024 24 MOHAPATR NO. 5 |14 No-
2024 H-4
A 46)
WRIT
BRANC (Se
45423/ |15.05.20 ggég}; D. COURT |Order Dtd. 2024-05- ?DIVI o
2024 24 015 GOCHAYAT NO. 5 |09 STON 115
BENCH |)
-2)
FALGUNI (Se
45424/ |15.05.20 ?féi;/ RAJGURU COURT |Order Dtd. 2024-05- giigc at
2024 24 MOHAPATR NO. 5 (14 No-
2024 H-4
A 46)
WRIT
BRANC (Se
45425/ [15.05.20 ?gég}; H. COURT |Order Dtd. 2024-05- ?DIVI ;z_
2024 24 009 TRIPATHY NO. 5 (03 STON 119
BENCH |)
-3)
BLAPL- (Se
45427/ [15.05.20 |/ 0200 COURT |Order Dtd. 2024-05- [BATL- |at
2024 |24 MOHANTY NO. 5 |13 1 No-
024
2)
_ (Se
45428/ |15.05.20 222532 & saHoo COURT |Order Dtd. 2024-05- at
2024 |24 NO. 5 13 No-
024
2)
_ (Se
45429/ |15.05.20 222252 & saHOO COURT |Order Dtd. 2024-05- at
2024 24 NO. 5 |13 No-
024
2)
_ (Se
45430/ |15.05.20 223532 & sAHOO COURT |Order Dtd. 2024-05- at
2024 24 NO. 5 |13 No-
024
2)
BLAPL- (se
45431/ [15.05.20 700000 | o COURT |Order Dtd. 2024-05- at
2024 |24 NO. 5 |13 No-
024
2)
_ (Se
45432/ |15.05.20 i;?i?z Sk JENA COURT |Order Dtd. 2024-05- at
2024 24 o NO. 5 |13 No-

2)




BLAPL-
45433/ |15.05.20 COURT |Order Dtd. 2024-05- at
vooa . loa 4500/2 MR SAHOO [C.0. |- . | e
024
2)
BLAPL- |TAPAN (Se
45434/ |15.05.20 COURT |Order Dtd. 2024-05- BATL- |at
2024 24 2195/2 |KU. C-0- No. 5 |oe 2 No-
024 NAYAK : o)
BLAPL- |SARAT (Se
45435/ |15.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 2044/2 |KU. C-0- INo. 5 06 No-
024 PRADHAN : o)
BLAPL- (Se
45436/ |15.05.20 COURT |Order Dtd. 2024-05- at
oo |oa 1822/2 B N SAHU [C.0. |- 0 | -
024
9)
(Se
BLAPL-
45437/ |15.05.20 |, /g~ " [LAMBODOR | COURT |Order Dtd. 2024-05- at
2024 |24 ACHART ‘Y No. 5 13 No-
024
9)
(Se
BLAPL-
45438/ |15.05.20 |, - [PRAMOD | COURT |Order Dtd. 2024-05- at
2024 |24 JENA 2 No. 5 13 No-
024
9)
ABLAPL (Se
45439/ |15.05.20 |- PRAKASH |, COURT |Order Dtd. 2024-05- at
2024 |24 4064/2 [KU. JENA |-°°° |No. 5 |13 No-
024 9)
CRLMC- criMr | ‘°€
45443/ |15.05.20 COURT |Order Dtd. 2024-05- at
vo2d . |22 4747/2 |s. BARIK C.0. |- o 77 NAL 2T
023 : MTSC
3)
CRLMC- criMr | (°€
45445/ |15.05.20 COURT |Order Dtd. 2024-05- at
o2a . |22 4750/2 |S. BARIK C.0. |- o n |77 NAL [T
023 : MTSC
3)
BICHITRA (Se
45446/ |15.05.20 i?gffz NARAYANA COURT |Order Dtd. 2024-05- ;iiMI at
2024 |24 SATAPATH NO. 5 |13 No-
024 MTSC
Y 1)
CRLMC- crimr | (5
45447/ 115.05.20 |/ 00 |B. . COURT |Order Dtd. 2024-05- [~ " lat
2024 |24 04 MOHANTY NO. 5 [13 ooc gs—
(Se
CRLMC-
45448/ |15.05.20 COURT |Order Dtd. 2024-05- at
2024 52 1666/2 M. NAYAK [C. NO. 5 |14 No-
024
2)
45449/ |15.05.20 iii??; A. COURT |Order Dtd. 2024-05- ;iiMI ;ie
2024 |24 024 MOHANTY NO. 5 |14 R




[ 3)
CRLMC- crimr | 'S¢
40 [45450/ 115.05.20 |, [B. . COURT |Order Dtd. 2024-05- |-~ at
4 2024 |24 093 MOHANTY NO. 5 |14 Mrsc 371;3—
N CRLMC- criMr | ‘5@
40 |45452/ |15.05.20 4787/2 S.K. c COURT |Order Dtd. 2024-05- NAL at
5 2024 |24 093 DASH NO. 5 |14 wrsc  |No-
3)
[ PRANAYAN (Se
40 45453/ |15.05.20 Z?IfgdSz R . EgURT Order Dtd. 2024-07- ;iim at
6 (2024 |24 03 DASMOHAP |~ ° e 08 mrsc  [No-
ATRA 7)
[ MOHENDRA (se
40 45454/ |15.05.20 SE%SZ KUMAR . ESURT Order Dtd. 2024-05- at
7 12024 |24 MOHAPATR |~ : 14 No-
024 15
0 7)
N CRLMC- COURT (Se
40 45455/ [15.05.20 S.K.LENK Order Dtd. 2024-08- at
1614/2 c.o. [NO.
8 2024 |24 A 30 No-
024 15
7)
N CRLMC- COURT crimT | (€
40 45457/ |15.05.20 1517/2 N. c NO Order Dtd. 2024-05- NAL at
9 2024 |24 024 MALLICK L5 13 Toc 12q<)>—
N CRLMC- COURT criMr | (°€
41 45458/ |15.05.20 Order Dtd. 2024-05- at
o roza . loa 1194/2 M. DAS |C.0. [NO. 3 NAL |2C
024 15 MISC |
N CRLMC- |J.K COURT criMr | ‘°€
il ;8;29/ 22'05'20 1192/2 |MOHAPATR |C.O. |NO. NAL ;z_
024 A 15 MISC |
N CRLMC- COURT crimr |(5€
41 |45461/ [15.05.20 |77 " |B.B. . Order Dtd. 2024-08- = at
2 12024 |24 054 MALLICK s 01 Toc lfc)a—
N CRLMC- COURT (se
41 |45462/ |15.05.20 982 /20 L.D. c NO Order Dtd. 2024-06- at
3 2024 |24 SAHOO : : 19 No-
24 15
1)
N CRLMC- COURT (se
41 [45464/ [15.05.20 50"~ |H.S. . o Order Dtd. 2024-06- at
4 2024 |24 PATKARAY |~ : 19 No-
24 15
1)
N WP (C) - COURT wriT | (5
41 45468/ |15.05.20 P K Order Dtd. 2024-04- at
= bosa | |2a 10211/ | oo c.0. NO. 2 | ¢ BRANC "
2024 OLD H-7 5)
41 45470/ [15.05.20 [wp (C) - [RANJIT COURT |Order Dtd. 2024-05- WRIT |(Se
6 2024 |24 11919/ |[MOHANTY NO. 2 |15 BRANC |at




2024 OLD H-4  |No-
27)
[ (Se
41 45471/ |15.05.20 ?f;g;/ s s EgURg Order Dtd. 2024-05- giigc at
7 2024 24 2024 PASAYAT OLD 15 Ho4 No-
27)
[ _ (Se
41 45472/ |15.05.20 |"ELS) 7 |RakEsH COURT |5 rder Dtd. 2024-05- |PRIT 1 ¢
8 2024 24 12281/ SETHT C. NO. 2 15 BRANC No—
2024 OLD H-7 o
18)
N _ (Se
41 45473/ [15.05.20 " (&)~ A k. COURT lorder ptd. 2024-05- P51l =gt
o oza . 10893/ |- c.o. wo. 2 |7 BRANC |0
2024 OLD H-7
48)
N _ (Se
42 [45474/ [15.05.20 "2 (€}~ r COURT |y der Dtd. 2024-05- "oiT —lo¢
e loa 12147/ | oo c.o. wo. 2 |7} BRANC |5°
2024 OLD H-6
35)
WP (C) - COURT wrrr | (5°
42 145475/ |15.05.20 R.M. Order Dtd. 2024-05- at
L bosa” |2 11025/ | o2~ C.0. NO. 2 | % BRANC |-~
2024 OLD H-1 3$
[ _ (Se
42 45476/ 15.05.20|"F ()~ I ¢ COURT |5 der Dtd. 2024-05- |"RIT | ¢
> oass’ o 11865/ | oo [C.0. NO. 2 [TV BRANC |°
2024 OLD H-2 8?
WP (C) - COURT wrrr | (5€
42 145477/ |15.05.20 SANGRAM Order Dtd. 2024-05- at
3 bess | |a 11865/ | o no. 2 | BRANC |50
2024 OLD H2 o)
[ _ (Se
42 45478/ |15.05.20 CONTC~ |RABINDRA COURT |5 der Dtd. 2024-04- at
s boa ! o2 2483/2 KU. c.o. No. 2 |77 e
024 PATNAIK OLD 8)
WP (C) - COURT wriT | (5
42 145479/ |15.05.20 4113/2 B.B. c NO. 2 Order Dtd. 2024-02- BRANC at
5 2024 24 024 MALLICK OLD 28 H-3 No-
13)
WP (C) - COURT wriT | (5
42 145480/ |15.05.20 S . SUNAND Order Dtd. 2024-05- at
6 2024 24 11873/ INT NO. 2 14 BRANC No—
2024 OLD H-2 8?
[ (Se
42 45481/ |15.05.20 ggégé/ L. ESURg Order Dtd. 2024-05- giigc at
7 2024 24 2021 MOHANTY OLD 13 Ho7 No-
44)
WP (C) - COURT wriT | 5€
42 45482/ |15.05.20 A.K. Order Dtd. 9999-12- at
s 12024 52 4387/2 MISHRA C. NO. 2 11 BRANC No—
024 OLD H-5 °
47)
142 [45483/ [15.05.20 [wP(C)- [R.R.DAS [C.O. |COURT |Order Dtd. 2024-05- [WRIT |(Se




2024 |24 12148/ NO. 2 |20 BRANC |at
2024 OLD H-6 No-
35)
WP (C) - [BIJAY COURT wriT | (5
38325/ 22'05'20 12027/ |KUMAR NO. 2 ?Zder Ptd. 2024-05- lapanc ;t_
2024  |BEHERA OLD H-5 43)
WP (C) - COURT wriT | (5
45486/ [15.05.20 ALK. Order Dtd. 2024-05- at
sooa . |oa 11888/ [ No. 2 |} BRANC |°°_
2024 OLD H-2 5
WP (C) - COURT wriT | (5
45487/ |115.05.20 DILLIP at
so0a ' |ox 11765/ | NO. 2 BRANC |°°_
2024 OLD H-1 5
WP (C) - [BIJAY COURT wriT | (5
§8§z8/ 22.05.20 12098/ [KUMAR o 2 gzder Dtd. 2024-05- 1o ;t_
2024  |BEHERA OLD H-5 43)
BLAPL- COURT (e
45489/ |15.05.20 2491 /2 B S NO. 2 Order Dtd. 2024-05- at
2024 |24 SWAIN : 14 No-
024 OLD
47)
WP (C) - COURT wriT | (5
45490/ [15.05.20 S.K. Order Dtd. 2024-05- at
2024 |24 11305/ 51 gwar NO. 2 154 BRANC Iy
2024 OLD H-4 ©
46)
WP (C) - |ASISH COURT wriT | 5€
;8;21/ ;2.05.20 11857/ |RUMAR NO. 2 (l)zder Dtd. 2024-05- BRANC ;z_
2024  |RAY OLD H-2 5
WP (C) - COURT wriT | 5®
45493/ [15.05.20 P K Order Dtd. 2024-05- at
001 |22 12071/ | NO. 2 | . BRANC |°°_
2024 OLD H-5 °©
47)
WP (C) - COURT wriT | (5
;8;24/ 22'05'20 11720/ |T. SWAIN NO. 2 ?Zder ptd. 2024-05- lapanc ;z_
2024 OLD H-1 5
WP (C) - COURT wriT | ‘S€
45496/ [15.05.20 J R Order Dtd. 2024-05- at
2024 |24 10359/ | buEra NO. 2 115 BRANC 1yo-
2024 OLD H-8
39)
WP (C) - COURT wriT | (5
45497/ 115.05.20 S.K. Order Dtd. 2024-05- at
2024 |24 L1742/ 51 swar NO. 2 115 BRANC 4o
2024 OLD H-1 4?
WP (C) - [BRAJA COURT wriT | ‘S€
;8;28/ 22'05'20 12081/ [KISHOR NO. 2 ggder ptd. 2024-05= lapanc ;2_
2024  |PANDA OLD H-5

47)




WP (C) - |BRAJA COURT o |wrrT
;8220/ 22’05’20 12086/ [KISHOR |C. NO. 2 ?Eder ptd. 2024-05- lapanc ;z_
2024  |PANDA OLD H-5 )
WP (C) - COURT wriT | (5
45501/ |15.05.20 R C Order Dtd. 2024-05- at
sora . |za 12088/ | - [c.0. No. 2 [TC BRANC |o°
2024 OLD H-5 °©
47)
WP (C) - COURT wriT | (5
45503/ |15.05.20 P K Order Dtd. 2024-05- at
sona . |z 11982/ | oo [c.o. No. 2 [TC BRANC |°°
2024 OLD H-4
27)
WP (C) - COURT wriT | 5©
45505/ |15.05.20 11982/ H c NO. 2 Order Dtd. 2024-05- BRANC at
2024 |24 004 | |[TRIPATHY onm 15 hoa No-
27)
WP (C) - COURT wriT | \5®
gg;i3/ 22‘05‘20 10506/ |P. NAYAK |C. NO. 2 ggder Dtd. 2024-05= lopanc ;t_
2024 OLD H-3 °©
12)
WP (C) - COURT wriT | (5
;8;16/ 22’05’20 4173/2 |T. SWAIN [C. NO. 2 ?;der Dtd. 2024-04-lapane ;z_
020 OLD H-6
26)
WP (C) - COURT writT | ‘5€
45522/ |15.05.20 B. C. Order Dtd. 2024-04- at
sora . |z 8404/2 |- °° c.o. No. 2 ¢ BRANC |2~
013 OLD H-8
40)
BLAPL- COURT (Se
45532/ 115.05.20 2140/2 |T.R. DAS C. NO. 2 Order Dtd. 2024-05- at
2024 |24 14 No-
024 OLD
40)
BLAPL- COURT (se
45535/ 115.05.20 |,/ cec > |0 o oo o o, o [Order Dtd. 2024-05- at
2024 |24 14 No-
024 OLD
40)
WP (C) - COURT wriT | (5
45536/ [15.05.20 S.SUNAND Order Dtd. 2024-05- at
S 10262/ |17 NO. 2 |og BRANC |°°
2024 OLD H-7 5?
BLAPL- COURT (Se
38227/ 22.05.20 sees,2 |o.sam00 lc.o. o, 2 gzder Dtd. 2024-05- ;z_
024 OLD
5)
WP (C) - COURT wriT | (5
45539/ |15.05.20 |/ o0’ |SUMIT . No. 5 |order Dtd. 2024-05- |l°- . at
2024 |24 004 . |SATPATHY oip 03 0o No-
48)
45541/ |15.05.20 gggg?; SUMIT . ;gURg Order Dtd. 2024-05- ;ie
2024 |24 024 SATPATHY oim 03 oo




[ | 48)
BLAPL- COURT (Se
4545543/ [15.05.20 |, 20 0 | o o, o |order prd. 2024-05- at
5 2024 |24 14 No-
024 OLD
48)
N BLAPL- COURT (Se
45 45544/ [15.05.20, 000 > |3 o, , [order Dtd. 2024-05- at
6 2024 24 PRADHAN . 14 No-
024 OLD
48)
N BLAPL- COURT (Se
45 45546/ [15.05.20 Order Dtd. 2024-05- BAIL- |at
2 hors . boa 4617/2 |D.PARIDA No. 2 |7} . e
024 OLD
6)
N BLAPL- |JK COURT (e
35 38237/ 22.05.20 4550/2 MOHAPATR o o ?gder Dtd. 2024-05- ;t_
024 A OLD ©
6)
N BLAPL- COURT (Se
4545548/ |15.05.20 | 1S K. NG, 5 [Order Dtd. 2024-05- at
9 12024 |24 024 SAMAL oip 14 No-
6)
N BLAPI,— COURT (Se
46 45551/ [15.05.20 Order Dtd. 2024-05- BAIL- |at
3 oona . lox 3527/2 |PK PAL No. 2 |} . e
024 OLD ©
1)
N BLAPL- COURT (Se
46 45552/ [15.05.20 |, 02" |S.K. N, 5 |order Dtd. 2024-05- at
1 2024 24 04 SAMAL oim 14 No-
1)
N BLAPL- COURT (se
46 45553/ [15.05.20 |,/ (" |J.K.MOHA vo. o |order Drd. 2024-05- BATL- |at
2 2024 |24 054 PATRA oim 14 2 No-
7)
N BLAPL- |S COURT (se
§6 §g§24/ 22.05.20 3723,2 |orOUDHUR . 2 ?Zder Dtd. 2024-05- ;t_
024 Y OLD ©
7)
N BLAPL- COURT (se
26 gg;ZS/ 22.05.20 2612/2 |7. BEHERA o 5 ?Zder Dtd. 2024-05- ;t_
024 OLD ©
7)
- BLAPL- COURT (se
46 45556/ [15.05.20 Order Dtd. 2024-05- BATIL- |at
s |rona . loa 2700/2 |B MISHRA No. 2 |J) . e
024 OLD
6)
N BLAPL- COURT (Se
46 45557/ [15.05.20 Order Dtd. 2024-05- at
6 12024 2 4610/2 |A.SAHOO NO. 2| No-
024 OLD ©
6)
46 45559/ [15.05.20 |[BLAPL- N K. ROUT COURT |order Dtd. 2024-05- (se
7 |2024 |24 4572/2 R NO. 2 |14 at




024 OLD No-
0)
[ ABLAPL (Se
46 45560/ |15.05.20 |- s pasn | EgURg Order Dtd. 2024-05- at
8 2024 |24 4520/2  onn 08 No-
024 6)
N BLAPL- COURT (Se
46 45562/ [15.05.20 G.R.PATR Order Dtd. 2024-05- at
9 12024 52 2116/2 2 C. NO. 2 14 No-
024 OLD ©
6)
B BLAPL- COURT (Se
47 145564/ |15.05.20 P.K.MOHA Order Dtd. 2024-05- at
0 2024 |24 193172 Iyry €.0. [NO. 2 1y No-
024 OLD
6)
N BLAPL- COURT (se
47 45567/ [15.05.20 Order Dtd. 2024-05- BAIL- |at
1843/2 D.MITRA |C.O. [NO. 2
1 2024 24 14 2 No-
024 OLD
10)
B BLAPL- |MANOJ COURT (Se
47 45569/ [15.05.20 Order Dtd. 2024-05- at
5 bosa | ba 3407/2 |KUMAR c.o. yo. 2 |13 e
024 PANT OLD ©
10)
N BLAPL- COURT (se
47 145570/ |15.05.20 44952 SRINIBAS c NO. 2 Order Dtd. 2024-05- at
3 2024 |24 PARTJA : . 13 No-
024 OLD
10)
B BLAPL- |SANTOSH COURT (Se
47 45572/ [15.05.20 Order Dtd. 2024-05- BATIL- |at
1 bosa loa 4498/2 |KUMAR c.o. No. 2 |3 . e
024 MAHANTY OLD )
N BLAPL- |JYOTISH COURT (se
47 145573/ (15.05.20 Order Dtd. 2024-05- at
s 1ooza |2a 4501/2 [RANJAN  [C.0. [NO. 2 |13 -
024 DAS OLD 2
N BLAPL- COURT (Se
47 45575/ [15.05.20 S.MOHANT Order Dtd. 2024-05- at
< 15ona” |ox 1839/2 |, c.o. No. 2 7} e
024 OLD
2)
N BLAPL- |SRINIBAS COURT (Se
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